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BEFORE THE NATIONAT GREEN TRIBUNAL

PRINCIPAT BENCH,NEW DELHI.

Oritinal Application N o.30612022

ln the matter of:

Harbans Singh Applicant

Versus.

State of Haryana &Ors Respondent

REPORT ON BEHALF OF DEPARTMENT OF MINES & GEOIOGY IN

COMPLIANCE OF ORDER DATED 08-05-2023

Most Respectfullv Showeth:

l, Rajesh Sangwan, Assistant Mining Engineer, District Yamunanagar,

Department of Mines & Geology, Haryana do hereby state as under:

1. That this Hon'ble Bench vide its order dated 08-05-2023 passed

certain directions, relevant portion of which is reproduced as under: -

"5. We hove interocted with Mr. Rojesh Songwan, Oistrict Mining

Olficer who hds oppeored before us ond he hos submitted thot mining

sites were identified for mining on the bosis of survey conducted by

the Depoftment of Mining ond Geology and that ldnd in question is

owned by the fomers with whom ogreements for poyment of

compensotion will be entered into by the leoseholders ofter

commencement of mining.

6. ln view of these focts ond circumstonces, the respondent no. 2 is

directed to provide the detoiled infomotion regording the following

ospects:
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2.

o) Nome of the formers to whom the ogriculturol lond in which mining

is to be cdrried out belongs;

b) Detoils of compensation to be poid by the mining leoseholders to

the formers ond the modolities for moking of such poyments;

c) cropping pottern odopted for the lost five yeors in the lond in

question where mining is to be coffied out;

d) Whether the ogriculturol lond where mining is to be corried out folls

under ony commond oreo.

7. Respondent no.9 is directed to lile copies of minutes/orders

regording extension of period of the ECs oI both the mining leoses ond

respondent no.2-Director, Mining ond Geology, Government of

Horyono, Yomuno Nogor is directed to file copy of the survey report

whereby the lond in question wos identilied for mining ond olso the

informotion on the obove referred ospects on or before 79.05.2023 by

e-mdil ot judiciolngt@gov.in preferobly in the form ol seorchoble

PDF/)CR Supported PDF and not in the lorm of lmoge PDF."

That pointwise information is as follow:

al Ndme ol the tormers to whom the ogrlcuhurul land in which

mining is to be car ed out belongs:

The details of the land owners with Khasra Nos falling in

Mandewala and Jaidhar Mining Blocks have been provided by

the concerned revenue officers i.e., Naib Tehsildar of Tehsil

Padap Nagar and Naib Tehsildar of Tehsil Chhachhrauli, District

Yamunanagar.

As per the information provided, the ownership details and

cropping pattern as per Girdawari report of village Mandewala

mininS block (provided through letter dated 12.05.2023 of Naib
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Tehsildar, Pratapnagar) is enclosed herewith as Annexure R-1

and village Jaidhar mining block (through letter dated 24.05.2023

of Tehsildar, Chhachhrauli giving details of land owners and

cropping pattern i.e Girdavari report) is enclosed herewith as

Annexure-R2.

OWNER DETAIIS OF VILIAGE MANDEWATA

Name of farmer Khasra No,

1.. Jagmal Singh

2. Jaipal Singh
3. Rajkumar
4. Gyan Singh

5. Om Kumar
6. Sachin Kumar
7. Sona Devi

LLI I
L3, 77 , L8,24

1. Jagmal Singh
2. Jaipal Singh

3. Rajkumar
4. Gyan Singh

5. sandeep Kumar
6. Sachin Kumar

7. Sona Devi

8. Om Kumar

LLI I
23/t,23/2

Jila Singh tul
25lr

tsll
L

1. Nathi Ram

2. Ramesh Kumar
3. Shyam LAI

Ltll
2s/2

1. Sahab Singh

2. Mohkam Singh

L5lle

35/L
L4l I
5lz,6/L
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1.. Naranjan Singh
2. Anil Kumar

tsl I
LL/z, L2, 1.9,20/L

t4l I
74,2s/2

1. Jaspal

2. Rishipal
3. Rajkumar
4. Satish Kumar

tsll
70, LL/t,2O/2

t4l I
Ls/2, 7617,76/2, L5/L
2L/8

(Khasra no. Doesn't Exist as per

record)
1. Bhupinder Singh

2. Atinder Kumar
3. Sushil Kumar
4. Ajaib Singh

5. Shma Singh

6. Ashok Kumar
7. Omkar
8. Anil Kumar
9. Kripal Singh

10. Ram Kumar
11. Ram Karan

12. Vikram Singh
13. Bale Ram

14. lsham Singh
15. Subhash Chand
16. Vishwas Chand

t4l I
77, 78, 23,24/7,24/2,
2s/1, 79,20/L,27,22

1. Nathi Ram

2. Ramesh Kumar
3. Shyam LAI

t4l I
4l2, slL,7,8, t3

1. Jaspal

2. Balwant
3. Chuhdu
4. Rakam Singh

5. Ompal
6. Shimla
7. Rajkumar
8. Satish Kumar
9. Seth Pal

10. Sanjay

L4l /
6/2
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11. Manoj Kumar
12. Amit Kumar

13. Pitambar Singh

L4. Rishipal

15. Sushma

L. Jaspal

2. Balwant
3. Chuhdu
4. Rakam Singh

5. Ompal
5. Rajkumar
7. Satish Kumar
8. Manoj Kumar
9. Amit Kumar
10. Rishipal

t4/ I
3/7
3/2

1. Ngini
2. Jaipal Singh
3. Rajkumar
4. Gyan Singh

5. Om Kumar
6. Sachin Kumar

7. Sona Devi

8. Sandeep Kumar
9. Kavita
10. Jasmal Sinsh

L4l I
4/t

1. Ram Kumar
2. Ram Karan

3. Bale Ram

4. Vikram Singh

5. Omkar
6. Kripal Singh
7. Anil Kumar
8. Chander pal

9. Soni Kumar

141I
20/2/L,2012/2

1. Jaspal

2. Balwant

3. Chuhdu
4. Rakam Singh

5. Ompal
6.shimla
7. Rai kumar

201I
41r,6,7,412,s/t
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8.satish Kumar

9. Manoj Kumar

10. Amit Kumar
11. Pitambar Singh

12. Rishipal

Shamlat Deh 201I
sl2

Lellr

OWNER DETAITS OF VIt[AGE .lAIDHAR

1. Rakesh Kumar

2. Nakli Ram

3. Rajesh Kumar
4. Gourav

271I
L812, L9,20, 2L

261I

2sl2

321lLlL

1. Jagmal
2. Randhir

3. Kusum Devi

4. Renu Bala

5. Khushi
6. Kartik

27ll
73, L8l1

l.Rakesh Kumar

2.Nakli Ram

3.Rajesh Kumar
271I
24,25

32ll

1. Ankit
2. Rahul

3. Kavita
4. Sonit Kumar

5. Sandeep Kumar
271I
].4, L6lt, 16,2,77

1.Ram Kumar

2. sudhir
3. Prince

271I
22,23

1. Samay singh

2. Ashok Kumar
26ll
2sl1

1. Krishan Lal

2. Akshay Kumar

3. Rohit Kumar
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4. Rahul Kumar

5. Gaurav Kumar

5. Raj Kumar
7. Pramod Kumar

8. Narender Kumar

9. Urmila
10. Mohinder Kumar

11. Surinder Kumar

12. Ankur Vashishta

l.Akshay Kumar
2.Rohit Kumar
3.Rahul Kumar

4.Pramod Kumar

5.Urmila
6.Mohinder Kumar

T.Surinder Kumar
8.Ankur Vashishta

9. Sunita

10. Raj Kumar

11. Gaurav Kumar

12. Narinder Kumar

14. Rekha

15. Krishan Lal

16. Shal

15, 16
l.Vinod Kumar

2.Subhash Chand

3.Shyam Lal

4.Sudesh
5.Brijesh Kumar

6.Pradeep Kumar

T.Vikas

S.Mitlesh
9.Usha Devi

l0.Sandeep Kumar

L1.Yogesh Devi

12.Anu Devi

13.Maya Devi

l.Ashok
2.Sonit
3.Sandeep Kumar

4. Virender Kumar

5.Vijay Kumar

33lls

32ll
2,3
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l.Vinod Kumar
2.Subhash Chand

3. Shyam Pal

4.Gurminder Singh

5. Mitlesh
6.Yogesh Devi

T.Sandeep Kumar
8.Pradeep Kumar
10.Sneha

11.Suresh

12.Anu Devi

13.Maya Devi

32/ I
7, L4

ttll
2,3

l.Mahipal
2.Suresh Pal

3.Charan Singh

4. Bala Devi

321I

t12,9, LO, 73, t7

1. Niranjan ?Ll I
71L,712, L3/2, L4/L, L4/2

1.Om Parkash

2. Shyam Singh

3.Satish Kumar

3tll
17, D/L,B/!, fi, 18, L9,20, L2/2

l.Brijesh Kumar
2. Ka rtara
3.Shyam Pal

4.Subhash
5.Vinod
6.Pradeep Kumar
7. Vikas

8.Mitlesh
9.5udhesh
losandeep Kumar
11.Yogesh Devi

12.Anu Devi

13.Maya Devi

3tl18

1. Brijender Kumar

2. Vijay Kumar
3. Lachmi Chand
4. Bhuru
5. Shubhram
6. Jai kishan

5. Nishan

6. Manisha

3Ll I
6,15
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7. Vidya Devi

8. Rakesh Kumar

Mam Chand rLl I
16h

1. Vijay Kumar
2. Bijender Kumar

3. Rakesh Kumar

tLl I
L6/2,2s/2

l.Vinod Kumar
2.Subhash Chand
3.Shyam Pal

4.Gurminder Singh
S.Mitlesh

6.Yogesh Devi

T.Sandeep Kumar
8.Pradeep Kumar
9.Sneha

10.Sudesh
11.Anu Oevi

12.Maya Devi

3tl I
2,3

l.Vinod Kumar
2.subhash chand
3.5hyam Pal

4.Sudesh

5.Briiesh Kumar

6.Pradeep Kumar

T.Vikas

8. Mitlesh
9.Usha Devi

l0.Sandeep Kumar
11.Yogesh Devi

12.Anu Devi

13.Maya Devi

311I
1, 9, 10

l.Phool Singh

2.Tejnder Kumar
3.Jagwati
4.Navdeep

3Ll I
24,2s/r

4tl I
412,s,6

441 I
t,2lt
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l.Mange Ram

2.Baig Ram

3.Pawan Kumar
4.Yashpal

lLl I
27, 22,23

431 I
2,3,41L

1. Virender Kumar
2. Vijay Kumar
3. Shubh Ram

4. Jai Kishan

5. Nishant

6. Manisha
7. Vidya Devi

301I
LI

l.Lachhmi Chand

2. Bhuru

3.Shubh Ram

4.lai Kishan

5. Nishant

6. Manisha
7. Vidya Devi

8. Sumitra

301I
t9lL,79/2

l.Shubh Ram

2.Jai Kishan

3. Nishant

4. Manisha
5. Vldya Devi

30ll
20/L

1.Baig Ram

2.Pawan Kumar
3.Yash Pal

30ll
20/2

1. Virender Kumar

2. Vijay Kumar
3. Rakesh Kumar

tol I
2L,22, 23

l.Virender Kumar
2.Vijay Kumar

44ll
2,3

1333



ll

bl, Detoils of compensotion to be poid by the mining leose holdeE to the

formers ond the modotities lor moking ol such poyments:

It is humbly submitted that Chapter-g of the Haryana Minor Mineral

Concession, Stocking, Transportation of Minerals and Prevention of lllegal

Mining Rules, 2012 deals with 'Payment of Rent and Compensation to the

landowners and determination thereof'. The chapter 9 contains Rule

No.62 to 65. The relevant Rules as amended upto date are being

reproduced below:

Rule 52. (1) Where o mineral concession is qronted under

these rules over ony land in respect of which minor minerol rights

vest in the Stote Government, the rights of the landowner sholl be

subordindte to thot of the State Government for extraction of the

mineral, occess to the quarry/ mine, stocking of minerals dnd other

subsidiory purpose. The londowner is entitled to o foir rent ond

compensotion for such use of the lond ond any domoge or iniury

coused to such lond.

(2) A minerol concession holder, who is granted the minerol

concession under these rules, is entitled to use the lond/orea for

extrdction of minerol in respect of which the soid concession is

gronted. The minerol concession holder shall be lioble to poy (a) the

dnnuol rent in respect ol the lond orea blocked under the concession

but not beinq operated, ond (b) the rent plus compensotion in respect

of the oreo used for octuql mining operotions'

(i) ln cose the lqndowner is allowed to use part of the oreo

granted under the minerol concession for his normol operqtions for

which it was being used prior to the gront of minerql concession'

concurrent with the concession gront' no rent sholl be poyoble in
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respect of such portion of land which is not being used t'or actuol

mining operotions for such period os it remoins dvdiloble to the

londowner for his normol use. ln cose where the minerol concession

holder blocks the entire concession oreo os o result of which the

landowner is not able to use such lond or port thereof for his normol

operdtions, the rent sholl be poyoble in respect of the entire blocked

oreo,

Rule 63. The dmount ol annual rent ond the compensation shall

be settled mutudlly between the ldndowner and the mineral

concession holder.

Sub Rule 63A. Fixation of onnual rent ond compensotion by

Government- ln cose where no ogreement is reoched by way of

mutuol settlement between lond owner and minerdl concession

holder, the +-Government moy fix and notify the rote of onnudl rent

ond compensotion, to be pqid by the minerol concession holders to

the londowners forareo gronted on minerol concession Ior mining

under these rules.

Rule 64.(1) Where no agreement is reoched by woy of mutuol

settlement between the londowner ond the minerol concession holder

regarding the rote of rent, the minerdl concession holder sholl offer to

poy on amount equdl to two percent of the Collector rqte or ot such

rote ds moy be notified by the Government os per rule 63A in respect

of such lond/oreo, whichever is higher, os rent.

(2)Where the lond owner is not dqreeoble Ior d mutuol settlement

under rule 53 dnd is olso not sotisfied with the rent offered to be poid

under sub-rule (7) obove, the londowner or the concession holder moy

dpply to the officer-in-charge of the concerned district to mdke a
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reference to the District Collector for determinotion of the fair rent

poyoble in respect of such lond.

(3) where either of the porties prefer a reference to the District

Collector under sub-rule (2) above, the officer-in-chorge of the

concerned district sholl t'orword the reference to the District Collector

for determinotion of the foir morket rent in respect of such lond. The

mining olficer-in-chorge ol the district sholl also require the minerol

concession holder to deposit the rent for one yeor os prescribed under

sub-rule (1) obove os a tentdtive rent with the collector. Upon so

doinq, the minerol concession holder shall be entitled to commence

mining operdtions over the lond orea.

(4) Llpon o reference from the mining oJficer-in-chorge of the

district concerned, the District Collector moy call upon the porties to

furnish the detoils of their cldims ond counter claims, inter olio,

contoining informotion on the pqrameters prescribed under sub- rule

(5) of this rule and offord an opponunity oJ heoring to the pdrties.

(5) (l) Pursuont to the heoring granted to the porties to the

reference, the District collector sholl determine the foir morket rent ol

the lond keeping in view the following:

(i) Noture/chdracter of the lond i.e oroble (single crop or

multiple crop) or boroni or bonidr;

(ii) Use to which such lond wos being put immediotely belore the

gront of minerol concession;

(iii) Annuol net income thot the londowner was able to

derive/eorn from such lond use;

1336



t4

(iv) Normol increqse in the income level thot would hove token

ploce in such net income during the intervening period;

(v) Amount so worked out sholl be odded on omount equol to

thirty percent in lieu of compulsory use of the land;

(ll) While determining the foir morket rent, the collector sholl also

decide the rote ot which such rent would be increased on year-to -
yeor bosis during the currency of the minerol concession.

(6) Notwithstonding the porqmeters prescribed Jor determining

the foir morket rent under sub-rule (5) above, Collector sholl not

determine the rent ot o rdte lesser thon the omount os prescribed

under sub-rule (1) or rate of rent fixed and notified, if ony, by the

Government in respect of such oreo/and, whichever is higher.

(7) The District Collector sholl order porties ond the minerol

concession holder to poy such rent to the londowner lrom time to

time, os determined by him.

(8) Any oppeol dgoinst the order of the District collector shall lie

with the Government.

Rule 65 (7) ln oddition to the rent settled between the porties under

rule 63 or determined ond poyoble under rule 64, the londowner

would also be entitled to poyment of foir and reosonoble

compensotion for any domage caused to such lond in respect of the

oreo under octuol mininq operdtions.

(2) ln coses where the amount of compensation is not mutuolly

settled between the parties under rule 63, the tentotive amount oI

compensotion sholl be equol to dn omount 0.5 % oJ the collector rote

in cose of riverbed mining and /or 1% of collector rate in dll other
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coses (except Riverbed mining) or ot the rote of an amount of

compensation, os notified by the Government under rule 63 A'

whichever is higher'

(j) Where the londowner or the mineral concession holder is not

agreeoble to occept the amount of compensotion prescribed under

sub-rule (2) obove, either of them moy seek relerence through mining

officer-in -chorge to the District Collector for determinotion of foir

ond reasonoble compensotion with reference to the damage or iniury

cdused to such lond. Pending a decision by the District Collector on

such reference by either of the pofiies' the minerol concession holder

sholl deposit the tentotive compensotion omount for one yeor with

the District Collector in occordonce with sub-rule (2) obove' where

after the concession holder sholl be entitled to operote the oreo

(4)Upon o relerence from the ot'ficer-in-chorge' of the district

concerned,theDistrictCollectorshollproceedtodeterminethefoir

compensdtion dmount on account of ony domage likely to be cdused

to such ldnd on occount of the mining operdtions' The collector shall

invitecloimsandcounterclaimsonddffordanoppoftunityofhearinq

to the porties belore determining the compensotion omount'

(5) (l) The collector sholl determine the foir compensotion for the

domoge or injury cqused to such lond keeping in view the following:

(i) nature or chqracter of lond i'e oroble (single crop or multiple

uoP)or baroni or boniar;

(ii) economic octivity for which such lond wos being used immedidtelv

before the grant of minerol concession;
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(iii) noture dnd extent of domdge coused ond os to whether such lond

is fulty or pottiolty rccloimoble ofier closure of the mining

operotions or the domoge is irreversible;

(iv) economic octivity lor which such lond con be used after mine

closure, with or without dny investment' ond the kind of returns it

is copable of yielding after such restoration'

(v) extent of elforts ond expenditure proposed to be mode by the

mineral concession holder for restorotion or reclomation or

rehobilitotion ol the lond qs per the mine closure plan for its

eventudl use bY the londowner;

(tl) While determining the compensation dmount' the Collector sholl

keep in view the totol rent ond the estimoted compensotion omount

poyable to the lqndownet throughout the concession period' ln cose

the sum totdl of the rent and the compensotion omount ossessed is

more than the prevoiling morket volue of lond' the mineral concession

holder moy be given an option to buy the lond ot such rutes subiect to

the ldndowner ogreeinq to the some, Alternotively, the collector moy

determine the compensotion omount keeping in view thot the

landowner would continue to retoin the ownership of lond ofter the

closure of mining oPerotions'

(lll) ln cose the minerol concession holder and the londowner (s) ore

obletosettlethecompensotionmutuollyinrespectofoportionofthe

lond required for octual mining operotions' compensation for such

portion of the land sholt not be o subiect for settlement' However' the

omountofcompensotionalreodysettledinrespectofportofthe

operoting area sholl be kept in view while settling the compensotion

for the disquted area'
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(6)where the omount of finol compensotion determined by the

collector works out to be more thon the tentotive omount of

compensdtionolreodydepositedospersub.rule(2),themineral

concession holder shatl deposit immediotely on demond by the

Collector' the odditionol omount of compensotion with lifteen days:

Providedthotincqsetheomountoffinolcompensotionworksoutto

belessthantheomountolreadydepositedbythecontroctor/lessee,

the excess omount sholl be refunded to him within Iifteen doys'

(7)The compensdtion omount determined by the District Collector

shdtl be finol ond binding on the porties and the minerol concession

holdershollbeliobletopoysuchcompensotiondmounttothe

londowner onnuolly during the currency of the minerol concession'

(8)An appeol ogainst the otder of the Collector sholl lie with the

Government.

It is humbly submitted that no reference as mentioned in Rule 64 (2) and

65(3) has been made to the District Collector' Yamunanagar in respect of

Mining Blocks in question'

It is also submitted that agreement as referred in above stated

rules are to be executed before the commencement of mining operations'

c) Ctopping pottem odopted lor the lost live yeors in the ldnd in question

where mining is to be cofiied out:

As per the Girdawari report obtained from the revenue department'

the crops grown during the Kharif and Rabi season are mainly the zeeri

(Paddy) and Gehu (Wheat) crops respectively' Copy of Girdawari reports

are Part of Annexure -R1 and- R2'
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d) Whether the dgticulturol lond where mining is to be coruied out lolls

undet anY commond areo

As per the information provided by the Executive Engineer' Water

Services Division, Dadupur (Yamunanagar), None of the Khasra Nos of

village Jaidhar falls in the command area of any of the channels However'

allkhasraNosinvillageMandewalaexceptKhasraNol5//21/Sfallinthe

commands of the channels.

Copy of letter dated 11'05'2023 of Executive Engineer' Water

Services Division, Dadupur is annexed as Annexure-R/3)'

3. That before issuing auction notice dated 27'04 2015 w r't mining

block/site mentioned therein including the mining sites in question' a joint

survey was conducted by the officers of Department of Mines & Geology

and Revenue Department. On the basis of Joint Survey' a report was

prepared and the same was forwarded by the' then Mining officer' Mines

& Geology Department, Yamunanagar' vide Memo dated 13 03'2015 to

theDirectorGeneral,Mines&GeologyDepartment'HaryanaCopyof

Memo dated 13.03'2015 is annexed as Annexure-R/4' The Jaidhar and

MandewalaMiningBlocksareatserialNo.3oand34respectivelyinlistof

Outside Riverbed Mining Blocks'

It is humbly submitted that aforesaid information compiled as per

official record may kindly be taken on record'

Date: MaY 25,2023

Place: Yamunanagar

-","@r#k
Assistant Mining Engineer,

Yamunanagar
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श्र 
Annexure z R L 

प्रेषक, 
उप तहसीलदार, 

हे 

प्रतापनगर | 

सेवा में, 
Assistant Mining Engineer, 
Mines & Geology Dipit, 
Yamuna Nagar 

कमांक 8// //रीडर दिनांक / 2. “257 2-2 

& ors. 
Sub:- Regarding Original application No. 306/2022 of Harbans Singh Vs State of Haryana 

सन्दर्भ-- आपके कार्यालय के पत्र कमांक ॥(॥9/777/1154 दिनांक 11:05-2023 

उपरोक्त विषय बारे आप द्वारा मांगी गई सूचना बिन्दूवार निम्नप्रकार से है:- 

क). मांगी गई सूचना बारे जमाबन्दी वर्ष 2017- साथ सलंग्न है । 

ख) मांगी गई सूचना बारे खसरा गिरदावरी वर्ष खरीफ 2018 ता रबी 2023 नकल साथ सलंग्त है 

मांगी गईं सूचता आगामी कार्यवाही हेतू आपकी सेवा में प्रेषित है । be 

उप 

प्रतापनगर ।
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OWNER DETAILS OF VILLAGE MANDEWALA 

  

    
  

          

" of Farmer | Khasra No. 

l.JagmalSingh 11/ 
2. Jaipal Singh 13, 17, 18, 24 
3. Rajkumar 
4. Gyan Singh 

5. Om Kumar 

6. Sachin Kumar 

7. Sona Devi 

1. Jagmal Singh 11// 
2. Jaipal Singh 23/1, 23/2 | 
3. Rajkumar | 

4. Gyan Singh 

5. Sandeep Kumar 

6. Sachin Kumar | 

7. Sona Devi 

8. Om Kumar 

Jila Singh 11// 
25/1 

15// 
1 

1. Nathi Ram 11// 

2. Ramesh Kumar 25/2 
3. Shyam LAI 

1. Sahab Singh 15// 
2. Mohkam Singh 9 

35/1 

14// 

5/2 ,6/1   
  

i 
Nain Whsildar 

Mayer (Fs. )
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r Naranjan Singh 

2. Anil Kumar 

1. Jaspal 

2. Rishipal 

3. Rajkumar 

4. Satish Kumar 

2) 

LL न न ta 

11/2, 12, 19, 20/1 

14// 
14, 25/2 

15// 
10, 11/1, 20/2 

>
>
 
«
अ
ब
 

| 

14// | 

15/2, 16/1, 16/2, 15/1 

  

(Khasra no. Doesn't Exist as per 

21/8 | 

record) | 

  1. Bhupinder Singh 

2. Atinder Kumar 

3. Sushil Kumar 

4. Ajaib Singh 

5. Shma Singh 

6. Ashok Kumar 

7. Omkar 

8. Anil Kumar 

9. Kripal Singh 

10. Ram Kumar 

11. Ram Karan 

12. Vikram Singh 

13, Bale Ram 

14. Isham Singh 

15. Subhash Chand 

16. Vishwas Chand   
14// 

17, 18, 23, 24/1, 24/2, 25/1, 19, 
20/1, 21, 22 | 

    
  

a 

-“ 

F
e
,
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22> 

  1. Nathi Ram 
2. Ramesh Kumar 

3. Shyam LAI 

  14// 

4/2, 5/1, 7, 8, 13 
  

  1. Jaspal 

2. Balwant 

3. Chuhdu 

4. Rakam Singh 
5. Ompal 

6. Shimla 
7. Rajkumar 

8. Satish Kumar 

9. Seth Pal 

10. Sanjay 
11. Manoj Kumar 

12. Amit Kumar 

13. Pitambar Singh 
14. Rishipal 

15. Sushma 

  

14// 
6/2 

  
1. Jaspal 

2. Balwant 

3. Chuhdu 

4. Rakam Singh 

5. Ompal 

6. Rajkumar 

7. Satish Kumar 

8. Manoj Kumar 

9. Amit Kumar 

10. Rishipal 

14// 
3/1 
3/2 

  
  

  

Praiey: forget) 
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७
४
.
 

। 

  

  

1. Ngini 
2. Jaipal Singh 

3. Rajkumar 

4. Gyan Singh 

5. Om Kumar 
6. Sachin Kumar 

7. Sona Devi 
8. Sandeep Kumar 

9. Kavita 

10. Jagmal Singh 

1. Ram Kumar 
2. Ram Karan 
3. Bale Ram 
4. Vikram Singh 
5. Omkar 
6. Kripal Singh 
7. Anil Kumar 
8. Chander pal 
9. Soni Kumar 

23 

14// 
4/1 

14// 
20/2/1, 20/2/2 a

e
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24 
—— 
‘1.Jaspal 
| 2. Balwant 
3. Chuhdu 

4, Rakam Singh 

/ 5. Ompal 

| 6. Shimla 

| 7. Raj kumar 

_ 8. Satish Kumar 

9. Manoj Kumar 

10. Amit Kumar 

11. Pitambar Singh 

| 12. Rishipal 

| 
| 
— aa 

Shamlat Deh 

| 20// 
| 4/1, 6, 7,4/2, 5/1 

ie 

19//1 

  

a 

  

Na 

whe 

=
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ANNE xUee-R2 

तहसीलदार, 
छछरौली | 

सेवा में 
Assitant Mining Engineer, 
Mines & Geology Dept. 
Yamuna Nagar. 

क्रमांक ५92 /ओ0के0.._ दिनांक 24,05.2023 

विषय:- Regarding Original application No, 306/2022 of Harbang Singh Vs State of 
Haryana and Ors. 

Memo No./Mining/YNR/I 154 Dated:- | 1-05-2023 

उपरोक्त विषय बारे आपकी सेवा में भेजकर अनुरोध है कि आप द्वारा मांगी गई सूचना 
फील्ड स्टॉफ से प्राप्त करके आपकी सेवा में आगामी आवश्यक कार्यवाही हेतू प्रेषित है। 

संलग्नः- रिपोर्ट हल्का पटवारी | 4 

तहसीलदार, 
ag | 

aul 5{ 2025 

881356
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jines @ ucvivey ~~ 

    OWNER DETAILS oF VILLAGE JAIDHAR 

  

  

  

      

    

  

  

  

    3. Rohit Kumar 

4, Rahul Kumar 

5, Gaurav Kumar 

6, Raj Kumar 

7, Pramod Kumar 
8. Narender Kumar 
9. Urmila 

4 of Farmer जे — _ ae 
1. Rakesh Kumar es 27// 

2. Nakli Ram 12 

3, Rajesh Kumar 
4. Gourav 

1. Jagmal 27// 

2. Randhir 18/2, 19, 20, 21 
3. Kusum Devi 

4. Renu Bala 26// 
5. Khushi 25/2 

6. Kartik 

32//1/21 

1.Rakesh Kumar 27// 

2.Nakli Ram 13, 18/1 

3.Rajesh Kumar : 

1. Ankit 27// 
2. Rahul 24,25 

3. Kavita 

4. Sonit Kumar 32// 

5. Sandeep Kumar 4/1, 4/2,8 

1.Ram Kmar 27// 
2. Sudhir 14, 16/1, 16,2, 17 

3. Prince 

1. Samay Singh 27// 
2. Ashok Kumar 22, 23 

1. Krishan Lal 26// 
2. Akshay Kumar 25/1       

ee aoe 
Ble 

55.1358



9० 

  
ee 

10. Mohinder Kumar 
11. Surinder Kumar 
12. Ankur Vashishta 

  

eee 

1-Akshay Kumar 
2.Rohit Kumar 
3.Rahul Kumar 
4.Pramod Kumar 
5.Urmila 

6.Mohinder Kumar 
7.Surinder Kumar 
8.Ankur Vashishta 
9. Sunita 
10. Raj Kumar 
11. Gaurav Kumar 
12. Narinder Kumar 
14. Rekha 
15. Krishan Lal 

16. Shally 

  

  

  

1.Vinod Kumar 

2.Subhash Chand 
3.Shyam Lal 

4.Sudesh 

5.Brijesh Kumar 
6.Pradeep Kumar 

7.Vikas 

8.Mitlesh 

9.Usha Devi 

10.Sandeep Kumar 
11.Yogesh Devi 

12.Anu Devi 

13.Maya Devi 

32// 
4/3, 5, 6, 15, 16 

    1.Ashok 2.Sonit 

3.Sandeep Kumar 

4. Virender Kumar 

5.Vijay Kumar   32// 2,3 
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— | 
/ 2.Subhash Chand 
3. Shyam Pal 

4.Gurminder Singh 

5. Mitlesh 

6.Yogesh Devi 
7.Sandeep Kumar 
8.Pradeep Kumar 

10.Sneha 

11.Suresh 

12.Anu Devi 

13.Maya Devi 

| 32// 
7,14 

31// 
2,3 

  

1.Mahipal 

2.Suresh Pal 

3.Charan Singh 

4 Bala Devi 

32// 
1/2, 9, 10, 13, 17 

  

1.Niranjan 31// 
7/1, 7/2, 13/2, 14/1, 14/2 

  

1.0m Parkash 

2. Shyam Singh 

3.Satish Kumar 

31// 
11, 12/1, 13/1, 17, 18, 19, 20, 12/2 

  

1.Brijesh Kumar 

2.Kartara 

3.Shyam Pal 

4.Subhash 

5.Vinod 

6.Pradeep Kumar 

7. Vikas 

8.Mitlesh 

9.Sudhesh 

10Sandeep Kumar 

11.Yogesh Devi 

12.Anu Devi 

13.Maya Devi 

31//8 

  

1, Brijender Kumar 

2. Vijay Kumar 

3, Lachmi Chand 

4, Bhuru 

5. Shubhram 

6. Jai kishan   31// 
6,15         

a71360



  

5. Nishan 

6. Manisha 
7. Vidya Devi 

8. Rakesh Kumar 

  

Mam Chand SD eee 
16/1 
  

1. Vijay Kumar 
2. Bijender Kumar 
3. Rakesh Kumar 

31// 
16/2, 25/2 

  

1.Vinod Kumar 

2.Subhash Chand 

3,Shyam Pal 

4.Gurminder Singh 

5.Mitlesh 

6.Yogesh Devi 

7.Sandeep Kumar 

8.Pradeep Kumar 

9.Sneha 

10.Sudesh 

11.Anu Devi 

12.Maya Devi 

31// 
2,3 

  

1.Vinod Kumar 

2.Subhash Chand 

3.Shyam Pal 

4.Sudesh 

5.Brijesh Kumar 

6.Pradeep Kumar 

7.Vikas 

8.Mitlesh 

9.Usha Devi 

10.Sandeep Kumar 

11.Yogesh Devi 

12.Anu Devi 

13.Maya Devi 

31// 
1,9, 10 

    1.Phool Singh 

2,Tejnder Kumar 

3 Jagwati 

4,.Navdeep 

31// 
24, 25/1 

43// 
4/2,5,6     
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a a 2 

0 ee | 
  
  

      
  

  

  

  

      
  

  

cue | 
1, 2/1 

1.Mange Ram ena 

2.Baig Ram 31// 

3.Pawan Kumar 21, 22,23 

4.Yashpal 

43// 

2,3,4/1 

1. Virender Kumar 30// 
2. Vijay Kumar 11 
3. Shubh Ram 

4. Jai Kishan 

5. Nishant 

6. Manisha 

7. Vidya Devi 

1.Lachhmi Chand 30// 

2.Bhuru 19/1,19/2 
3.Shubh Ram 

4 Jai Kishan 

5. Nishant 

6. Manisha 

7. Vidya Devi 

8. Sumitra 

1.Shubh Ram 30// 
2.Jai Kishan 20/1 

3. Nishant 

4. Manisha 

5. Vidya Devi 

1.Baig Ram 30// 

2.Pawan Kumar 20/2 

3.Yash Pal Sk 
1. Virender Kumar 30// 

2. Vijay Kumar 21, 22, 23 

3, Rakesh Kumar 

1.Virender Kumar 44// 
2.Vijay Kumar 2,3 

2 \ 

yu? 
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gb -2 > <ganexure कि अीलिनामशालल 

5७.१३००-६ 1117-9७ Dated /Afey/2023 

le | = 

Lhe Assistant Mining f:ngineer. 

Mines & Geology Deptt. 

Yanna Nagar 

Subject: — Regarding Original Application No. 3062022 of Harbans singh Vs 
State of Harvana & Others. 

Ref: Your office Meow No. Mining/¥Y NR/LTSS dated 11/05/2023. 

bn this Content. it is mtinvied dint nome of te Kbasru Nes, of village 

lunthar mentioned in your letter under reference falls in the command 6f any of the 

chaanels under this oflice. However. all Khasra Nos. in village Mandewakwexpeet 

hasta Nos. T3298 mentioned im the said lever Tall under the commands al the 

chanwels Tillie in dre jurisdiction of this office. Khasra Nos. PS02178 dogs nes 

CNIS as per record of this elfice. 

    
ज्काएआप्एं 

ie Scrviges Division: 

| 29099॥ न 
aoe 

t {S$ 

SDO. fajewala tor information wart to his endst No, 262 dad 1295/2025

1389



32354 G7 
ANNEKURE REY 

    

  

og) eo Department 

     
Puy. 
3१! 

=f Mines & Geology partment, Haryana 
Chandigarh 

Memo No; Mining/YNR/ 548 
Dated: 13.03.2015 

hy Sub: - Survey report regarding proposed Sand Mining areas and Boulder 
Sand Gravel Areas of district Yamuna Nagar. 

& Recently after cancellation of auctions of the Four mining units (Unit-IIl and 

Sa, Unit-IV of Sand and Unit- V and VI of Boulder Gravel mineral) and some other 

3| villages (Bailgarh and Dhanora) of the district Yamuna Nagar which are lying =} ; 

vacant and before fresh round of auction, it was desired to be re-verified/ground | | 

truthing of all the villages based on the alluvial and delluvial action of the river and 

i १ also keeping in view the other relevant factors. Earlier in the previous auctions, the 

area was selected with the help of HARSAC by imposing the Villages Map over the 

Satellite Imageries and the area as per the satellite imaginary were taken into 

account for putting up/‘selecting for auction. However, for putting the same areas 

for fresh auctions, it was directed undersigned to again re-examine the whole area, 

i 

ys 
— 

taking into the consideration the revenue records and particularly to suggest small 

sized plots/units of the available area for auction. 
“s
it
es
 
me
ee
 

2. In the light of above, the undersigned alongwith field staffs of the office 

during 16.01.2015 to 10.02.2015 and during 10.03.2015-12.03.2015 (alongwith 

: Assistant Mining Engineer, HQ) examine the whole’area, taking into consideration 

a the revenue records (Aks- Sazra map) for making small sized plots/units of the 

e
e
 

available'area for auction . Further the report of the revenue officials qua the area 

selected for mining was also sought. 
s 

3. The total area out of the vacant area of 4 units, Lols of whom have been 

cancelled by the Honb’le Punjab and Haryana High Court vide orders dated 

15.01.2015, falling in the River-Bed area was spread over 20 villages and 17 
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from village Bails ह _{a new vacant mining block) and concluded upto village 

Gumthala Rao on downstream side. The outcome of the survey is given as under:- 

(1) ‘The area of the river bed in the river Yamuna in Haryana side 

from village Bailgarh to Gumthala is about 820.32 hectares which can 

be put to auction after excluding the restricted area because of bridge 

and certain part of forest falling in the riverbed. As regards the area 

outside river bed, it may be pointed out here that almost all area situated 

along the river bed side, mineral (BGS & Sand) deposits are available up to 

a width to 10-15 kms. In the areas adjoining to the river Yamuna and its 

tributaries in the district Yamuna Nagar, Boulder gravel and sand deposits 

are formed due to fluvial action of water during the time when river had 

been flowing from'such parts. 

The area of the outside river bed in District Yamuna Nagar had 

been under mining since long and the department had been giving 

mineral concession. In outside riverbed mining the area is being 

excavated by the Mining Contractor only upto a depth of 9m or 2m 

above Ground water table whichever is earlier, as per State Rules 

2012. in this way Mining contractor will never be able to disturb the 

water table environment of the area. Further the monitoring of 

Ground water is also being undertaken by Ground water cell. 

After excavation in such outside riverbed area, the same is 

again being utilized for agriculture purposes; hence the land use 

pattern after mining remains the same. The team has checkout small 

  

wR
 

=
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on_for further auctioning in the coming 

electec for outside riverbed mining in 17 villages of 

bout 500.92 hectare which is proposed to be put 

    (il) The team also felt that the plots can only be carved out by taking the 

river bed area in linear fraction i.e. taking entire width of the river of the 

desired span lengthwise, as dividing the area width wise was also not found 

feasible. In other words rds the river bed can be taken section wise only. It may 

  

be also pointed out that the width of river Yamuna of Haryana side varies 

from 200 to 1,000 meter at different places. Accordingly the team decided 

  

(111) Further, earlier while forming bigger blocks, the entire stretch of 

river bed was being taken for granting mineral concessions / mining 

contracts i.e. inclusive of the area which otherwise could not be used for 

actual mining operations for example area on up steam and down steam side 

of the bridge over the river. 

(IV) However while forming the new blocks the team has not taken any 

area on up stream and down stream side of the bridges up to the defined 
कि ५ 2४३४२ 

limits falling under restricted zone as per ee i    
   

    

  

27201 4: TERRES : 

the river bed and block outside 

river bed areas along with pro} sei non re of the new Unit for 

auctionareasunder:- ५..." 

खत, 

to be put to auction due to non availability of any passage/ route/road 

connecting riverbed area of village Bailgarh to the neighbouring villages like 

Doiwala, Devdhar, Balewala etc. due to the presence of forest in between 

these villages and Bailgarh (a beicheraga village). Recently an existing  
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_ The Length of the river Yamuna falling in the revenue state/village 

Bailgarh is about 4300 meter and the width varies from 150 meter to 600 

meter. However, the entire area of river bed of this village cannot be 

selected for granting mineral concession because a part area is the one 

which is an island and is being used by the land owner for horse keeping 

sheds (Animal Shélter). Although the whole area falls in river Yamuna but 

the said island has to be excluded to avoid any further litigation in future 

Accordingly the left-out area has been included/ considered for grant of 

fresh contracts. 

The team has identified the un-disputed part of village Bailgarh 

falling in riverbed having width ranging from 150 to 600 meters over a 

length of about 4300 meter. The area of the block in river bed of village 

Bailgarh identified by theteamis 180 hectares, 

” ‘The said available area is divided in to two mining block. One block 

(Bailgarh-North) is in upstream and the second block (Bailgarh-South) is in 

downstream of the route/road entering into the river bed area. 

mining blocks of riverbed area of के    
  

Area (in hect) | 
| i a 

28.00 
    

          

blocks, the riverbed area falls in Uttar Pradesh and again the riverbed 

area, after about 12 Km falls in Haryana side from village Mandoli Ghaggar 

‘in downsteam side, falls within district Yamuna Nagar, Haryana. The said 

+<
०4
०५
३४
४३
०४
 
$:
७॥
७०
८५
३४
 

15
s 

e
e
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e
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€
'
 

Odhari and and Lapra having total length of 8500 mtr. (8.5 kms.). The 

average width of this stretch is substantially on higher side as it varies 

between 200 mtr to 1500 mtr. In this particular area, the team has to face 

lot of problem in suggesting plots of small size. 

There are areas under section 4 and 5 of PLPA 1900 in riverbed of 

villages Bibipur, Beer Tapu and Odhari which has been excluded from the 

area present proposed list of khasra numbers, Part riverbed area of village 

Lapra also comes under restricted zone of 10 times in Upstream of 420 

meters long Yamuna Nagar-Saharanpur (UP) Bridge 

r a : 0 e team 1 sugge sug gests a total of 08 blocks in these 06 

villages. E = these village was forming a part of YNR Unit 3, Lols of 

whom have been cancelled by the Honb'le Punjab and Haryana High Court 

vide orders dated 15.01.2015. 

    

  

The details of each of the 08 Blocks are as under: 
  

  
  

  

  

  

  
    

  

  

  
  

    

| Sr No. | Mining Village | Mining Block Name Area (in hect 
1 | MandoliGhaggar | Mandoli Ghaggar Bast Block a 

oe Mandoli Ghaggar | MandoliGhaggar West = — 2] 25.56 
Block ii 

| 3 |Kanalsi | KanalsiBlock. 5 | 414 

Sug Jatran purJagir | Jairampur Jagir Block | 33358 | 

Poe | BeerTapu ‘Tapu —_—«| Beer Tap | 

[6 | Odkari fai ee | 

7 |Odhai ० 5698 

em Lapra |. 3426. |         
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od 
a 

2 = r 

som /Dhakwala/ MT Karhera/ Mair 

3111111112 ५) 

time length of the bridge in downstream of 420 meters 

ini gar-Saharanpur (UP) Bridge. Then the river Yamuna 

flows through the territory of UP and then enters in to village Pobari of 

district Yamuna Nagar and goes upto village Gumthala having total length of 

12900 mtr.(12.9 kms.). The average width of this stretch is substantially on 

higher side as it varies between 250 mtr to 1500 mtr. In this particular area, 

the team has to face lot of problem in suggesting plots of small size. As a 

matter of fact, the team suggests a total of 07 blocks in these 10 villages. 

Earlier these village was forming a part of YNR Unit 4; Lols of whom have 

been cancelled by the Honb'le Punjab and Haryana High Court vide orders 

dated 15.01.2015, 

The details of each of the 07 blocks are as under: 
       

  

  

  

  

  

  

            
  

SrNo. | Mining Village _| Mining Block Name Area (in hect 
ae bari- Nako ‘Pobari Block ५222 आर. 

| 2... Dhakwala-jathlana | Jathlana Block 101.27 
3. | MTKarhera MT KarheraBlock | 67.79 
oe Majri-Nagla Nagla Rangraan Block. "8948 

|S | Nagi NagliBlock 7 77.25 
1 0 | Gumthala Gumthala North Block Pee 1 

7 | Gumthala Gumthala South Block 49.67 
दा a , : 

Note - 1, ; Villages of Blocks ० 

  

    

  

Sof Blocks at 97. ध०, 1, 2, 4, 1.8. ९०७०1 Block, Jathlana Block and 
गत 135 been merged as all these villages are adjacent to each 

ind border of these villages’ falls in river bed. Further 

$ flows longitudinally whereas the width of river is 

illages, the patch of Yamuna river bed had been 
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ket x Villages of all above Blocks have been divided for auctioning keeping in 

view the smaller size of plots, width of the river, entrance point in river 

antum of mineral. fe. 

     
      

d area of village Dhanora falls in river Som (seasonal 

river), This riverbed mining block is at’ Himachal Pradesh border and is in | 

upstream of -YNR Unit number 2 which is presently on contract with M/s 

Astin Excavation Pvt. Ltd. Within riverbed area, the block in upstream side 

has restricted zone due to bridge and in downstream side also has restricted 

area due to presence of Section 4.and 5 of PLPA, 1900 of forest department 
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in downstream side. Hence the area available for mining after leaving all the 

restricted area is about 26.68 hectares only. 

  

| _SrNo. | Mining Village | Mining BlockName | Area (in hect 
a ed 1 _. Dhanora Dhanora Block 26.68 

  

          
  

B). Outside Riverbed Mining Blocks:- 
The area of the outside river bed in District Yamuna Nagar had been it 

under mining-since long and the department had been giving mineral . 

concession. As elaborated in Sub Para | or Para 3, in outside riverbed mining ~ 

the area is being excavated by the Mining Contractor only upto a depth of 2 

m above Ground water table as per State Rules 2012. In this way, Mining 

contractor will never be able to disturb the water table environment of the 

area. After excavation in such area, the same is again being utilized for 

. agriculture purposes; hence the land use pattern after mining remains the 

same. The area now selected for outside riverbed mining in district Yamuna 

ty Nagar is about 500.92 hectare which is proposed to be put to auction. 

As a matter of fact, the team suggests a total of 17 small blocks in # 

these 17 villages. Earlier out of these, 16 villages was formingapartof YNR 
Unit 5 and 6, Lols of whom have been cancelled by the Honb’le Punjab and 

Haryana High Court vide orders dated 15.01.2015 whereas one new village/ 

mining area namely Galori in'‘Sub Tehsil Sadhaura had been taken into i 

~ account for auction as having good mineral potential. It may also be noted
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> Kohliwala, Bhood Kalan, Churpur, Ballemajra and Pipli 
ted for mining, plots -had been taken in 2-3 patches 

  

  

आधा 0छ = jBhood Majra Block ane 
| 09.95 

| — | 

31.87 

  

  

  

  

      

  

  

i. ae 

  

& 1 «358 अ हक _| क्ाण्णीफ Block - 1 (24.40) 
  

a 

  

Churhpur Block -2.(26.00) |" 

a   10.80   
  

  

rae | 
  

  

  

| Pipli Majra Block - 2 (5.80) 

  

  pe Pipli Majra Block - 3 (5.20) 
  

   

  

| 10 कफ Ismailpur Block-1 7 

[| aliar Jaidhari Block 77 
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Nagar: 

a total of 35 mining blocks as per details given below have 

esh mining contracts out of the area found vacant/available 

  

(in Hect.) 
Type of 
mineral 
Deposits 

  

  

44.00 ° Boulder Gravel 

and Sand (BG 
  

at
x 28.00 Boulder Gravel 

Sand (BGS 
  

Bs Mandoli Ghaggar Mandoli Ghaggar East 
Block 

Ce 

  

-Mandoli Ghaggar Mandoli Ghaggar West 
Block 

ao 

  

Kanalsi Block 44.14 
  

| 5 | Kanalsi 

  

Jairampur Jagir Jairampur Jagir Block oo ae 
  

~ | Beer Tapu Beer Tapu Block 16.85 
  

Odhari Odhari North Block 1. 3695 | 
  

| Odhari Odhari South Block 56.98 . 
  

  

  

_| Lapra Block a 
      

  

bari Bl > 

Wo 

व 

23.05 

  

  

ee 

— Pobari’Block” . 
oe 32302 80 21051 

कि पर 
    

Jathlana Block    101.27 
  

| MT Karhera | ‘MT Karhera Block 67.79 
  

14 
Majri (17.37) 
  

Nagla Rangraan 
44.43 २ 

Nagla Rangraan Block 
  

89.48 

1 
के

 क
ि 1
1
1
1
1
 

किक 
| 

  

eS 

___ | Sandhala (27.68) 
Nagli Nagli Block 77.25 
  

| 16 | | Gumthala 1 Block | 4462 | 
  

17 Gumthala 2 Block | “49.67 | 49.67 
          

Dhanora Block _ 26.68 
  

    

pa 

  

cay cea ra 

    

[ieee 
  

po ee 9.95       

eed Kohliwala 27.89 Boulder Gravel 

and Sand (BGS) 
    

a   Devdhar   
  

    31.87 -   Boulder Gravel   and Sand (BG 
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| 16.19 Boulder Gravel 
  

  a and Sand (BGS) 

    

ae
 

he
e 

e
a
 

२ 

and Sand (B 
10.80 | me 

  

  

rar Malakpur Khadar ar’ »} Malakpur Block ae 23.20 |! Sand (B45 os =o 
Boulder Gravel 
and Sand (BGS) 

  

| * 

  

  

& | हज आफ ie ae प oe [35:20 | Boulder Gravel 

Roe Jaidhari Jaidhari Block 49.60 Boulder 

ea” ७6. | Jidhar ~~ _| Jaidhar Block _ 25:60 ~ Ider Gravel. 

(31, | Haldharigujar ~ ~| Haldharigujar Block ~ [~ 4680 
32. |Nandgarh __| Nandgarh Block 32.10 | Boulder Gravel 

33 | Begampur | Begampur Block 39.50 | Boulder Gravel 

ऊ Naadowala + ऋि(ऋ जल 27.00 | Boulder Gravel 
(35, | Galant ~~) GalauriBlock 7 ee 
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TotalArea Riverbed = 620.33 eee 
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5. The above detailed areas available for sand हल 1,800 and, Boulder 
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* Sub: 

     

Memo No, MO/YNR/Mining/2015/844 
Dated Yamuna Nagar, the 22,04,2015 

Demarcation report of mining blocks of district Yamuna Nagar for E-Auction- 

regarding. 

In ‘continuation of this office letter memo No. 843 dated 22.04.2015 on the subject 

noted above, 

2. The office of Mining Officer, Yamuna Nagar suggested 35 Mining Blocks in 35 

villages for auction for the grant of Mineral Concession. The areas were selected by the 

office in consultation with revenue officials. The area once selected/identified on ground 

were also got demarcated by the concerned Patwari/revenue officials village wise. The 

officials of Mining Department were also present during the process of demarcation. It is 

also intimated that during demarcation, the whole area was traversed/surveyed 

thoroughly by the team and the GPS reading/coordinates were also taken as a reference of 

that area respectively. (During demarcation, it was observed that mining block/village 

Ballemajra had been already excavated around 90% during earlier contractors, so vide 

memo no. 843 dated 22.04.2015 the same was requested to be withdrawn/deleted from 

the auction list). 

3. In view of above, the reference points of all areas/mining blocks are well 

identified/established on ground and can be shown to any interested parties/firms by the 
officials of this office. Further, the village wise details are as under:- 

  | Sr.No. | Name of the Village | DateofDemarcation ‘Name of Survey Team | 

               हर pana | 

) | 22.043015           
  

    

    

34
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14.04.2015 

  

ee ey 

23.04.2018 है ; giz 

  

21. ०५ 2०6६ 
  

  

ee eee 

  

  

es eS 

WA” Ses ५ ves 
४2555 ७०७२५ 

Oe ace Pais Spit 

Sy: - है. 

25.04.2015 

  

ete. 3 5 

  

5 2 05 21 

  

  

ae ee 

    Sh. Om Dutt Sharma(Mh, 
Sh. Jagdeep Singh 

ae 

  
  Patwari), 

Sh. Om Dutt Sharma(Ml) 
Sh. Raghbir Singh 

ed 5 

  

  

Sharma(MI)Sh. Raghbir 
Singh (Patwari). 

18.04.2015 

    Sh. Om Dutt Sharma(MI) 
Sh. Raghbir Singh 

18.04.2015 

  

  

Sharma(MDSh. Raghbir 
18.04.2015 

  

Sh. Om Dutt Sharma(MI) 
Sh. Tarsem Singh 

11.04.2015 

  a Rea ee OS Anil Kumar (Ml), Sh. 
Ramp Patwa 

pone eed 1,04.2015 

    
    
   

Sh. Anil Kumar (MI), Sh. 22.04.2015 

  

15.04.2015 

22.04.2015 

  

    

  

10.04.2015 

      

ae 
ही 

ore > पम्प ook 
ei | 
ie sy Ny 
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= of Survey Team 

: 17.04.2015 

Sh. Anil Kumar (Ml), Sh. | 23.04.2015 

Si Ant Kia 3 ae 17.04,2015 
i agh (Patwa: 

Sh. Anil Kumar (MJ), Sh. pro 
Joginder Sin i) 
Sh. Anil Kumar (MI), Sh. | 17.04.2015 

‘}Sh. Anil Kumar(MD, 7 renee 20 21 
Sh. Gurbaksh (Patwari 

32. | Begampur Sh. Anil Kumar (Ml), Sh. | 18.04.2015 
Joginder Singh (Patwari 

33. Pees ; Sh. Anil Kumar (MD, Sh. Penman otis 
Ramphal (Patwari). 

a< oe Sh. Om Dutt on ae 
5 Sharma(MI)Sh. Nirmal 

aig’ 2H है 200 +क ___| Kumar (Patwari). 

Sle The demarcation reports of each of the blocks/village wise dully signed by the 
survey team i.e. concerned revenue official and mining official of Mines and Geology 

Department, Yamuna Nagar are attached. It may be pointed out here that this office also 

obtained certificate from the Forest Department/ DFO, Yamuna Nagar to the effect that 

the area selected for mining are free from Forest. The same is also enclosed. 

     DA; As above 

  

   

ee Officer 
and Geology 

Haryana 

Department of Mines 
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